
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD NCH: 
AT HYDE RABAD 

ORIGINAL APPLICATION 'T0.1134 of 1993 

DATE OF JUDGMENT:16th September,1993 

BETWEEN: 

Mr. K.Moulalj 

	

	 .. 	 Applicant 

AND 

The Sub Divisional Officer, 
Telecom, 
Narasaraopet- 52 2601. 

The Telecom District Manager, 
Guntur2. 

The Chief General Manager, 
Telecom, 
Ap,, Hyderabad-1. 	I  

4, Union of India represented by 
the Chairman, 	 r Telecom Commission, 
New Delhi-i. 	 .. 	 Respondents 

HEARD: 

OJUNSEL FOR THE APPLICANT: Mr. C.Suryanarayana, Advocate 	L. 

COUNSEL FOR THE RESPONDENTS: Mr. N R.Devaraj, Sr. CGSC 

CORAM: 

HON'BLE SHRJ4USTICE V.NEELADRI RAO, VICE CHAIRMAN 

HON'BLE SHRI P.T.THIRIJVENGADAM, MEMBER (ADMN.) 

JUIfl4ENT 

(As PER HON'BLE SHRI P;'t.THIRI.AINGADAII, MEMBER (ADMN.) 

The applicant pleads that he was engaged from 1.6.86 

to 23.10.92 as Casual Mazdoor in Gu1ntur District with some 

breaks in between. This OA has been filed for a direction for 

contd.... 

- 



I 

p 

. 2 ..I 

his reinstatement with full 4ck wages from the date of his 
I &fr- 	ihJts.a 

termination, continuity o sevice and protection of his 

seniority as well as for ahsoption in the regular Group 'D' 

cadre• 

In view of the inètructions issued by the 3rd respon-

dent in his letter No.TA/1 /2042/Rlgs/rr,, dated 22.2.1993, 

the following order is passd:J 

The respondents are directed to re-engage the appli-

cant if his juniors, similarly placed persons, in the Guntur 

unit are engaged. After such ringagement, the applicant 

should be considered for reulatisatjon as and when his turn 

comes, as per the scheme evolve4 by the Department. The case 

of the applicant has to be conslidered for con&rment of tempo-

rary status in view of the saherde formulated as per the dire-

ctions given by the Supreme CourL 

The OA is ordered accoringly at the admission 

stage. No costs. 

f.. 	- 
(P.T.mIRuvENcADn.) 	 I 	 (V.NEELADRI RAO) 

MEMBER (ADMN.) 	 F 	VCE CHAIRMAN 

DATED: 16th September,1993. 
1 	

, 

M 	ty Regjstjj~/(J) 
To 	 I 

The Sub Divisional Officer, Telecom, 
Narasaraopet-601. 

The Telecom District Manager, untur-2. 

The Chief GeneralManager, Telecm, A.P.Hyderabad-l. 

4, The Chairman, Union of India, Telecom Commission, New Delhi-I. 
S. One copy to Mr.C.Suryanarayana,.Advocate CAT.Hyd. 

One copy to Mr.N.R.Devraj, Sr.OSC.CAT.Hyd. 

One copy to Library, CAT.Hyd. 
I One spare copy. 
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TYP,ED BY 	 C 00 MPARE$ 

CHECICD BY 	 APPROVED BY 

IN THE CFNTRAL ADMINISTRATIVE TRIBUNAL 
HYLEPABAD BENCH AT HYDERABAD 

THE HON'ELE MR.JIJSTICE V.NEELADRI MO 
VICE. CHAIRMAN 

.4 
THE HON'BLE MR.A/BGORTHI 3MEMBER(A) 

THE HON'BLE MR4.CHANDRASEIU-IAR REDDY 
1 	 MEMBER(J'JDL) 
AND  

THE HON'BLE MR.P.T.TIRwENGA]yaigM(A) 

Dated: 	9 -1993. 

ftBWJUDGMENT. 	- 	- 

./C. A. No 

in 

O.A.No. 

T.A.No, 	 (w.p. 	) 

Aallilted and Interim,  directions 
- issuer 

Mlo4d.  
I 

Diposedof with directibrjs 

Dama sed. 

- Dism4ssed as withdrawn 

1sm1ssed for default. 

ReJ,'cteWOrdered. 	- 

No order asto costs. 
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